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changing from time to time and from
porg to port.

(b) and (c). For export cargo, special
arrangements have been made to pro-
vide accommodation in transjt sheds
and exports are nbt generally affected
due to slow clearance of import cargo
except at Bombay, Cochin and Paradip
Ports,

(d) and (e). Suitable measures have
been taken by the port authorities and
the Government tg clear the cargo from
the ports as, expeditiously as possible.
Thisg problem of slow clearance of im-
port cargo from the sheds, however,
comes up in a few major ports only
and not in all of them at any particular
time,

Freight Hike

1216, SHRI CHANDRABHAN ATHA-
RE PATIL: Will the Minister of SHIP-
PING AND TRANSPORT be pleased to
state;

(a) whether his attention has been
drawn to the News-Item published in
the Economic Times (New Delhi Edi-
tion) of 29th February, 1980 under
caption “A. 1. S. C, ‘NO’ to freight
Hike”; and

(b) if so, the reaction of Govern-
ament to save the interests of the
Shipping Industry?

THE MINISTER OF SHIPPING AND
TRANSPORT (SHRI A, P, SHARMA):
{(a) Yes, Sir,

(b) The Standing Consultative Com.
mittee on Freight ang Shipping Servi-
ceg constituted by the Government of
India under the Chairmanship of the
Director General of Shipping have
urged the Shippers and the Indian
‘member lines of the India-Pakistan.
Bangladesh-UK/Continent conference
to resume discussions/negotiations
with a view to arriving at mutually
satisfactory agreement on the quality
of service and the frequency of ser-
vices. The Secretary of the Conn-

ference has been requested to con-
vey the strong feeling of the Indian
shippers to the Conference Head-
guarters in London. The Standing
Committee will continue to help the
two sides in their discussions.
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Level Crossing

1218. SHRI HANNAN MOLLAH:
Will the Minister of RAILWAYS be
pleased to state:

(a) whether Government have
received proposal for construction of
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a level crossing atthe Ludlow Jute
Mill Gate ang a 1/4 Km, Road con-
necting the said gate and Chengail
gtation under Kharagpur Division;
and

(b) what is the time-limit of imple-
menging such a decision?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI C. K. JAFFER SHARIEF):
(a) No proposa] has been received
from the State Government sponsor-
ing a level crossing at km 28/30
betwean Chengai] and Fulesway Sta-
tions (on Howrah-Kharagpur Sec-
tion)., Ony a representation was
received by the Railway directly in
June 1976.

(b) The proposal for such q level
crossing ig required to be sponsored
by the State Government (Road
Authority) together with an under-
taking to bear the entire cost
involved. As they have not so far
sponsored the proposal, it ig not
possible to say at this stage, when
the leve] crossing would be provided.
There is already a level crossing at
km 29/6 for use of public.

Recognition to Kampuchea

1219, SHRI P. K. KODIYAN: Will
the Minister of EXTERNAL AFFAIRS
be pleased to state:

(a) whether the guestion of accord-
ing diplomatic recognition to the
People’s Republic of Kampuchea
headed by Heng Samrin has been
examined by Government; and

(b) if so, what decision has been
taken thereon?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI P. V. NARASIMHA
RAO): (a) and (b). The matter
is under consideration of Govern-
ment.
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Sale of Bogus Railway Tickets

1220. SHR1I TARIQ ANWAR: Wil
the Minister of RAILWAYS be
pleased to state:

(a) whether it is a fact that cases
regarding sale of false and bogus
railway tickets and railway warrants
by the railway employees working om
certain Railways have come to the
notice of Government;

(b) if so, the detailg thereof and
the number of arrests of railway em-
ployees, it any, made in this comnec-
tion during the last one year; and

(c) the steps taken by Government
to check guch caseg jn other railway
divisions anq to prevent their recur-
rence?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI C. K. JAFFER SHARIEF):
(a) Yes,

(b) The details of the cases during
the last one year from 1st March,
1979 to 29th February, 1980 in which
sale of false and bogus Railway
Tickets and railway warrants by the
raillway employees came to the notice
of the Zona] Railwayg are indicated
below alongwith number of Railway
employees arrested: —

(1) During a vigilance raid at
Buxar station on Tth July. 1979, 5
second-class used railway tickets
were recovered. Disciplinary pro-
ceedings have been instituted
against the Assistant Booking
Clerk.

(2) On 8th July, 1979 wused
railway tickets were recovered
from booking counter of Paine
Junction. GRP/Patna registered a
No. 5 dated 8th July, 1879 under
section 108, 120 (B), 420, 409, 467,
446 and 471, IPC.

(3) On 29th September, 1879 on
information of an Asstt, Coaching
Clerk, an outsider was caught at
Surat Station while handing over





